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Information about
Skylab, (St.)

(Shri Satish Agarwal]

provide for the payment out of the Conso-
lidated Fund of India of sums equivalent
to the net proceeds of Union duties of
excise on electricity to the State to which
the law imposing the duty extends and
for the distribution of those sums among
those States in accordance with the
recommendations of the Finance Com-
mission, in its report dated the 28th day
of October, 1q78.
MR. SPEAKER : The question is !
“That leave be granted to introduce
a Bill to provide for the payment
out of the Consolidated Fund of
India of sums equivalent to the net
proceeds of Union duties of excise on
electricity to the States to which the
law imposing the duty extends and
for the distribution of those sums among
those States in accordance with the
recommendations of the Finance
Commission, in its report dated the
28th day of Qctober, 197"

The motion was adopted .

SHRI SATISH AGARWAL : 1
introducet the Bill.

12.10 hrs,

STATEMENT RE
INFORMATION

THE PRIME MINISTER (SHRI
MORARJI DESAD : I would like to
give the latest information about Skvlab.

:  LATEST
ABOUT SKYLAB

SHRI VASANT SATHE
Skylab of the

SHRI MORAR]JI DESAI: Thatwill
be proved by thc No-Confidence Motion,

The
present Government ?

Wait for the No-Confidance Mntion.
Then you will see. I will aceept that
verdict.

On the Skvlab the latsst estimute is
that it will fall between 618 p.om.
and 11.18 p.m. tonight. The imparct of it is
expected to be within 8° North and 168+ 3°
East. It has laso been worked out that
the skvlab wonld most probably crash
in orbit Nn. 18 . Tt is also probhable to
crash in orbit No. 8 and 28 and partly
98 and 168-g. None of these orbits
passes through India. Therefore, accord-
ing to the latest report, there is nochance
of the skvlab erashing on anv part of
India.
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MR. SPEAKER
this is irrelevant.

No, All

na.

SHRI RA] NARAIN : What about

my privilege motion ?
MR. SPEAKER :

SHRI RAJ] NARAIN : But, Sir,
I request you, this is people’s House,
Do not make the people’s House the
Chamber’s House,

I have rcjected it.

12.11 hrs.

‘..MOTIO.\' OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTERS—
Contc.

MR. SPEAKER : I have to inform
the House that at the meeting which I
had with leaders of Parties and Groups
on the 1oth July, 1979, it was recom-
mended that :

(1) Fiftcen hours might he allowed
for discussion on the Mlotion of  No-
Confidence in the Council of Ministers to
be moved by Shri Y.R. Chavan,

(2) Discussion on the wmotion might be
taken un inmediately after Question Hour
on Wednesday, the 11th July, 1970,

(3) Lunch hour would continue to be
observed during the davs of discussion
on the miotion.

(4) Asfar aspossible, the House might
adjourn at the scheduled hour at 6

P.M.

(5) Neither Calling Attention  nor

Short Notice Questions need be  put
down during the days of discussion on
the motion.

tIntroduced with the recommendation

of the President.

—_—
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1 hope the House agrees with these

suggestions.

SHRI YESHWANTRAO CHAVAN
(Satara) : Sir, 1 beg to move :

“That this House expresses its want of

confidence in the Council of Ministers".

Mr. Speaker, Sir, while moving this
motion of no-confidence against the Council
of Ministers, I must say that I am doing
it as a national duty. Itisnot a pleasant
job, but it is a national duty. We are
not doing it assom-= sortof formality
or parliam-ntary tactics. There is no
individual dislike or hostility against any
particular individual or group
individuals. It is the national siwation
that demands the motion that I have
moved in this House.

What is the situation in the country
today? If you make a general survey
of the situation in the country today,
we find that there is a complete lack of
confidence, or if I can borrow the words
of the President of the Janata Party,
‘crisis of confidence’, and this crisis
of confidence can he seen in all walks of
life. Ultimately, the Government must
represent some section of people, some
class of people.

Whom do they represent today ?

SHRI SAUGATA ROY : Jan Sangh,
RSS.

(Interruptions)

SHRI YESHWANTRAO CHAVAN :
‘Well, you have answered it. But I am
asking him. Whom do they represent
today ? If we go to the intellectuals or
the elite (Interruptions). 1f we  see
the views of the intellectyals and the elite,
they are dissatisfied with this government,
if we go to the peasantry or industrial
workers, they are angry and resenting the
many things that this Government is
doing. If we go to the small common
man in the wurban areas, it is the same
feeling against them. If we go to the
minorities, I must say there is feeling of
fear the most tragic thing that has
happened in this country. One of the
most important things that Mahatma
Gandhi and Pandit Nehru evolved in
developing this country was the national
cthos of secularism. What one finds
today isthe tragic destructign of this ethos
in this country, that is the most unfor-
tunate thing. Some''ody would get
up and say that some statement from the
Government can be made about it but
it is not the statement of Government
on this matter that decides this ethos
of secularism. It is ultimately the feeling
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of the minorities themselves, the fajth
of the minorities in the Government,
in the country's policies, that, really
speaking, will make or unmake the ethos
of secularism.

This is the picture, that I find today in
the country. There is general atmosphere
of no confidence, there is an atmosphere
of crisis in this country. Therefore, I
say it is not just as parliamentary tactics,
but I thought it my duty thatI should
move this inotion, so that the people
will know that their feelings are
properly represented. I find the  Janata
Party has started . 'ieady responding to
my call under the leadership of Mr.
Raj Narain.

I think it is but the classic duty of the
oppotition to represent the people during
the period in between elections. We
sit here as a result of the elections, but
in a democracy, society goes on changing,
moods go on changing. Whatis the
mass mood today ? Tgday the mass mood
is against the Janata Party, let us not
forget this. Itis the reality.

I am reminded of a very interesting
conversation that took place between
the great leader Shri  Jayaprakash
Narayan and Vajpayecji the other
day in Bombay which I read in the news-
papers.

J.P. asked Shri Vajpayee :

cu gt g wr g ?
Vajpayee said :
2w ¥1 g« Aq 9 fed, fadw w1 qfed

THE MINISTER OF FEXTERNAL
AFTAIRS (SHRI ATAL BIHARI
VAJPAYER) : That was not correctly
reported. 1P, did not ask me that
question, The question was asked by a
newspaper man, and not by Shri Jaya-
prakash Narayan.

SHRI YESHVANTRAO CHAVAN :
It was mcant to be a witty remark, but
the beauty of wit or humour is that it
often hrings to light the intrinsic truth,
and that remark of vours : :

2w 1 g wa afed, fRw w1 Ifed o

is such a remark.

SHRI A. BALA PAJANOR (Pondi-
cherry): Please put it in English.

SHRI YESHVANTRAO CHAVAN :
J. P. asked him “whzt is the situation in
the country todav?” And Vajpayee said
“Don’t ask me about the situation in the
country. Ask about the foreign countries,”
It only gives me the impression that Minis-
ters seem to be very happy and relaxed
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[Shri Yeshwantrao Chavan]

only when they are out of the country,
There they are talking, about high sounding
principles of foreign policy and all that.

I would like to make it clear that we are

not making the foreign policy the basis of
this no confidence motion I want to make

that point very clear, buc this psychology

of the Ministers speaks very eloqueatly

about the real situation in the country.

When they come back to the country and

when thev see the realities. naturvally I

can und‘rstand their feeling and if Vajpay-

eeji had said what is reported, 1 very well

share my sympathies with him.

Though I said that I was not making the
foreign policy the hasis of this motion
of no confidence, I would like to say one
important thing, that no foreign policy
also will succeed, however good it is, un-
less it is supported and strengthened by
very sound inrernal domestic policies.
That is the ultimatc test bv which a Go-
vernment will be judged, a country will
be judged. When a sitting Prime Mimister
goes to another country, they just do not
look at his face, they look at the face of
the country, its economic situation and
political situation and how the whole thing
looks like. That is the final test. We have
to go by what the internal sitnation in the
country is and what the picture looks like.
Let us look at the picture of the countrv
today. What is the political picture like?
As T have told vou, the general situation
can be described as a situation of crisis.
but when somebody asks the Prime Minis-
ter about it, T am sure, he will say that

there is no crisis, everything is alright
and God will look after us. I think it i3
only God who can save us from the pre-
sent situation, We have reached such a
situation, where God alone can save us.

SHRI DINEN BHATTACHARYA
He God or She-God?

SHRI YESHWANTRAO CHAVAN :
If you want She-God. T would Jike to touch
two points on the political picture. How
are the States functioning ? Why go to
the States on all sides let us look at the
States which are being run by the Janata
Party. In the last two or three months,
there was a competition in unsettling the
state administration of these Governments.
When the top leadership is interested in
unsettling the administration in the States
and creating some sort of a chaotic situa-
tion who is going to save the political situa-
tion and what is the nolitical atmosphere
is going to be. It is better not to talk about
it.

We talk about indiscipline. I am goi
to come to the Police strike. It is stat
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that discipline is important.  Yes. But
it1s not merelv a word, but an attitude.
You are not running your own party or
your own Governments in a  proper
method, but in a factional manner and
interested in topplirg the State Govern-
ments. What is the significance of that
toppling ? The significance of that
toppling is that the Upper classes have
combined against the poor people in the
country, the rural peoplein the country.
This is the significance of the unsettling
of the Governments. (Interruptions) 1
said the truth and I got the response from
there. This is about the unsettling of
the State Governments.

The communal troubles—that is the
most shameless thine that is happening
in this country. Well, the communal
troubles have taken place on earlicr
occasions also, but only for two, three
or four days even in the worst times
But now, it goes on for months together,
If trouble starts, it goes on—Jamshedpur,
Aligarh, Nadia ! Tnterruptions) 1 amtalking
about the national situation. I am
mentioning that because it is happening
there, what can I do about it ? The
most important thing is that the Muslims
are freling unsafe in this country. They
do not have faith in the Govt. The
minorities  question is also there. I
am also a sitting Member of the Communal
Harmonv Committee appointed by the
Prime Minister. We  have decided that
every party will give its own note.
Rut the basic theme of my note would
be that ultimately the test of communal
harmonv willhe, we will have to do what
the minoritics want us to do, It is not
your and T who can decide this matter.
What is it that the minorities want?
Only recently, two or three days before,
Jamiat Ulema- i has started a movement
of civil disobedience. That is an
organisation of patriots, who fought
against the British imperialism and who
fought against the two-nation theory,
who are with India and they are now
coming on to the streets, offering civil
disohedience. Isitnotour duty torespond
to their demands ? Interruptions)
T am told that threats are being given to
them. They are ten iimes better patriots
than anvone else who can claim to be so.
So, this question of commnnal har mony
and the problem of minorities is 2 very
important one.

Now, a Bill has bren encouraged in
the name of Freedom of Religion Bill
and a general atomosphere is being
created that the. Government is behind it.
When Government is asked to explain
its attitude, they give some sort of a vague
reply meaning thereby that they are
not opposed to what Mr. Tyagi wants.
Do you want Christians to feel the same
thing, what Muslims are fecling in this
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country? This is what is happening.
In two ycars where has the. situation
come to ? Thisis how the affairs of the
country arc being managed. This is
how the national affairsare being looked
after. The basic issues arc being comp-
letely neglected. Very minor things are
being given a priority in  this situation.

Take the situation in the north-eastern
region. It is a very important part of
the country. It consists of arcas where
there are international  borders; it is
an arca which has possibilities  and
potentialities of insurgency. How arc
you going to deal with this? Thisis the
most  important thing. I am not sure
that this question is being wisely tackled.
If you mercly tackle it with guns, no
question can be  tackled with guns.
I do not say, gun will not be necessary. 1
am not taking that position. But ulti-
mately, vou will have to go through
political cHorts, persuade those people,
persuade the leadership and continue the
dialogue. It is the dialogue that means
desocracy and it js through dialogue that
we will certainly bring about a change
in the situation. This will have to be
done.

About the police revolt, only the other
day this House discussed it for more than
g hours. I dv not want to go into more
details of it. But I would like 10 make
one point. On the Government side,
they made much of it. They said that
they appointed  the  National Police
Commission  after 70 years. It is  like
a school master telling a school boy that
he has made a very great thing. Are
they aware  why the National — Police
Commission was not appointed in bet-
ween?  During colonial time, there was
the necessity of treating the whole police
as a national police. After coming into
existence of the Constitution, naturally,
the responsibility went to the  States.
In the course of the last three years,
practically every State has appoinied
a police Commission and wied 0 look
after  those questions.

By appointing the National TPolice
Commiission, what did you do? You
sit in your room and you consider
yoursclf a nation and you appoint a
National Police Commission. Did you
make the National Police Commission
work? Did you allow it to work as
a National Police Commission? A
burcaucrat was appointed and put as
the Chairman of the National Police
Commission. . .,

SHRI SAUGATA ROY : Mr. Dharam
Vira, a discredited bureaucrat,

SI_{RI YESHWANTRAO CHAVAN :
I will not say that. I will not criticise
anybody who is not preseat here.
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Unless you take the State Governments
in confidence. you cannot get the results,
The State Governments have got their
own problems. They have got their
own financial limitations; they have got
their own priorities in these matters.
Certainly, you have to think about
it. The Government of India has also
got special police forces, like, BSF,
CRP, Industrial Security Force and so
on. They can think about it also.
But you did not allow them to work. I was
told by a very responsible person—the
Deputy Prime  Minister Mr. Jagjivan
Ram 13 not present here—in the Com-
munal Harmony Committee, when we
met, one of the Chief Mnisters, the
Janata Chief Minister, said, “Mr. Home
Minister, what did you do? You got
the National Police Commission’s
Report and you treated it as a confidential .
document in the Home Ministry, But
the copies of the Report of the National
Police Commission and their recommenda-
tions were in the hands of the police.
The State Governments were completely
unaware of it.”

‘This is how the administration is run.
This is how you treat the national issues.
If you appoint a National Police Com-
mission, there is nothing  wrong about
it. 1 do not say that. But you should
treat the national issues as nationalissues
and try  to deal with them as  such.
It is this very ineflicient, negligent,
bureaucratic method of looking to
the national problems that has brought
us to this sitwation, Thisis the political
picture. The law and order situation
is deteriorating every day ; the communal
situation is deteriorating cvery  day;
the Northern and Eastern India situation
is deteriorating  every  day. Every
problem that comes up, instead of being
resolved, is being  aggravated. This is
the political picture; it is a very sad
picture.

And what is the position on the economic
front? It is equally tragic. (Infm-u{-
tions) One senience sums up the . whole
situation—production is falling and
prices are rising. Only one sentence,
really speaking, givesa full picture of the
country’s economy. (Interruptions) And
what is the answer for that , that Govern-
ment has got ? The answer is  ‘Ordi-
nances’! The relationship with indus-
trial workers is very important in the
field of production, if at all you want to
manage production properly. What is
your policy of having relationship with
industrial workers?

SHRI JYOTIRMOY BOSU : They
arc following your path,
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s

SHRI YESHWANTRAO CHAVAN :
If they had followed our path, it would
not have come to this pass. They would
have survived for at least thirty years.
We survived, despite you, for thirty 3
Mr.  Jyotirmoy  Bosu. (Interruptions).

Agricultural production was showing
some good signs for the last three or four
years. Nature was very kind to us : I
wish it will be kind to us again this year.
But it does not seem to be so because I
have just heard reports from my State that
in my State nearly 15 districts are under
the shadow of drought. If this is re-
peated in two more states, things will
grow still worse,

When the Finance Minister presented
the Budget, he said that deficit financing
willbe of the order of Rs. 1300 crores or
Rs. 1500 crores, whatever it is. But, after
reading the Statement of the Petroleum
Minister, it looks as though deficit finane-
ing this year is likely to be of the order of
nearly Rs. 3,000 crores. I was rather
modest, it would be about Rs. 4,000 crores,
I believe. If this is the extent of deficit
financing, how are you going to tackle
the problem and the question of prices and
inflation—run-away inflation—in this
country ? The poor man’s suffering will
become worse and the rich men will
certainly get away with it, as thev always
do and as they have always succeeded.

So, this is the economic picture ¢ it is
also very dangerously deteriorating. And
this Government is not capable of provid-
ing any solution to the problems, that
need to be provided: therefore this
No-Confidence Motion.  We think that
on the political front and on the economic
front there is complete deterioration and
there is no justification for this Govern-
ment to remain as Government.

Now we come to how the Cabinet is
functioning. Normally, in any demo-.
cratic society, the Cabinet sets the toneo
administration—the manner in which they
have relationship among themselves, the
manner in which they have relationship
with the public, the manner in which
they deal with the issues as they arise.
That creates a different atmosphert.
This is how a ‘democratic socicty runs ;
democratic culture is developed that way.
But how is thiz Cahinet functioning ?
Is there any conrdination in the Cabinet ?
The Prime Minister has the reputation of
being a strong-willed Prime Minister and
I know that he himself is an experienced
Administrator and a strong man at that :
I can tell vou so from my own experience.
But that is not enough. What is needed
is some sort of intelligent coordination
and cooperation amongst the Ministers,
The most important matters in this
country are steel production, coal produc-
tion, power production, petroleum, trans-
port, cement ; the Ministries dealing with
these things are important....
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AN HON. MEMBER : Airlines ?

SHRI YESHWANTRAO CHAVAN :
* Airlines’ is not so important.

But here we find that these Ministers
make policy statements on their own
which sometimes are found out to be
not the policy of the Government. The
Prime Minister's views are somewhat
different. Then what is the policy ?
There must be coordination among the
Finance Ministry, the Planning Com-
mission and the Prime Minister's Secre-
tariat, particularly about the wage policy
and certain economic policies. Unless
there is coordination, things do not move
as fast as they should. But here we
find a complete lack of coordination bet-
ween the Planning Commission and
the Finance Ministry. Take the wage
policy, for example. Certain individual
Ministers gn on making certain statements
about wages, about bonus. I am not
taking any view on merits on this matter,
(Interruptions) If it comes to that, certainly
we will take a view on that also. We
are not in a hurry about it. I can only
tell you that my sympathies are with the
working class. (Interruptions) Do not
suppose that you have the monopoly of
leading them and looking after their
interests  (Interruptions) The  wage
policy, for example, is a ver imporanty
aspect of, economic policy, of any country.
Income policy and wage policy are very
closely linked, and in these  matters
I find that there is a complete lack of
coordination in the Cabinet itself. If
this is the way the Cabinet runs, how
are we going to get the result? On the
contrary, this lack of coordination
has created further diffi- culties and
magnified our probleus.

=t wweA : gark fafred kT dAR
AR L ]

SHRI YESHWANTRAO CHAVAN :
I find that there is a complete drift in the
economic policy. If this drift in the eco-
mic policy is allowed to be continued,
then we are going to see our end sooner
than expected. Who is responsible for
this, this terrible situation that we are
facing today in the country—as I told you,
the tragic destruction of the national cthos
of secularism in this country, the sad
picture on the political front, a completely
deteriorating picture on the economic
front, a complete lack of coordination
in the Cabinet and  disruptions in the
political party system.

Now, with these things, how is this
Government going to give a lead to the
nation when the country needs a lead ?
This is the time when Government and the
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leaders of Government must come forward
and give a lead to the people and say,
“ Here we are with you; these are your
difficulties ; and these are the solutions
that we want to give you'. That is
what is expected of a Government. A
democratic government does not merely
waunt to rule ; it has to lead the people,
in every dav life, in everyday si{uations,
in every day problems. That is what
we understand by democratic way of 1 fe.

This is the economic situation we are
facing ; this is the political situation
This is the feeling of the ininorities this is
the fecling of the Harijans. What is
happening to the Harijans ? They are
still the same neglected and exploittdyclass
in this country. (interruptions) We made
a noise about it, we tried to do whatever
we could, but we have not been able to
achieve much. These are the issues
that need answer, these are the issues
which need leadership.

Government must provide the leader-
ship and if the government is unable to
provide the leadership, the only alterna-
tive before them is to get out. There
is 3 other sipuation. It is not a question
of tryving to be goody-goody because as I
sairl I am doing my national duty. I am
not speaking against anvbody in any
sense of hostility or dislike of anybody.
I hwe got persnnally good feelings for
evervone of vou,  Butitis not the personal
relations that matters most. It is the
national issucs and solutions for them that
are needed,

Mr. Speaker, [ do not want to take
mo-e tune at this stage, T will have the
rigt of renly to the points that will be
mal= on the other side. I think I have
taken g0 minutes and I think it is more
than enough for me at this stage.

I move my motion and hope that the
House will accept it.

st AR wwe @ (TEgT) AT,
Aad My Far fadeft a0 & wiwor WY

T HATH L G AT, $G6\% T T TR ATHAT
g1 | &fFT g3 ® avx ¥ fma gk, o

dyarsoraai gw ety wwASH
F qEA AY oemdifocae wran ¥ &
WIWT Al T@AT 9T | qrferqmiedr WrAET
“Frarede ST 1 ST & wET s
g uw ot w=t & fore wmaT 8, forad T Y
T &7 S fRar 1 §R 6 gORTT 8y
wfiE) &Y aTe qW ®T T Avefaa e o
¥ FEU ST E—TTHT ) WUAEE w6
qifEardY # yqu fadelt zw
W-dTHz gur W &, 'R # fire
T frdet & A gE WA ARE | W
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Shri Vayalar Ravi (Chiraynkil) : Who
was the murderer of Mahatma Gandhi ?
Don’t forget that.
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SHRI C. M. STEPHEN : Which
Janata Party do you mean—Janata (G) ?
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SHRI C. M. STEPHEN (Idukki):
Mr. Speaker, Sir, I rise to support this
motion.

MR. SPEAKER : You may continue
after lunch.
13 o1 hrs.

The Lok Sabha adjourned for Lunch till
Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch at
Three Minutes past Fourteen of the clock.

[Mz. DEPUTY-SPEAKER im the Chair]

MOTION OF NO-CONFIDENCE IN
THE COUNCIL OF MINISTER—conid.

SHRI C. M. STEPHEN : Mr
Deputy-Speaker, Sir, as I said, I rise to
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support this motion. I wish the motion
had come a little later after the logical
process of disintegration had gone suffi-
ciently long. Anyway, 1 shall not ad-
vance any further observation for fear
that the words I may spend on that will
diffuse the attack on the real enemy, the
Janata Party Government.

I had read some time back a statement
by Shri Morarji Desai that he would not
be the person to run a minority Govern-
ment. He had gone on record with his
tall claim : “I will not be anywhere to
run a minority Government”’.  Accepting
him at his words as he claims to be an
honest man, I thought, that today he
would not be  here...... (Interruptions)
because it is now well known......
(Interruptions). The Janata Party experts
willstart looking up the Oxord Dictionary
and the Encyclopaedia for annotations
for the words used. I have no time o
spend on this.

The Janata Party Government has al-
ready become a minority  Government.
Enough of Members have left that party.
That party, by itself, is not in a maj-
ority. My friend Mr Ravindra Varma
is going round in search of crutches, For
the time being, crutches may be available.
(Interruptions). If it comes to that, he
will borrow it cven from my dog  (Inter-
ruptions), But the Point is, how is it that the
crisis has arisen. I do not want to go
on to the other question—which I will
have to advert to,

The question arises, why Mr  Raj
Narain and other friends are leaving the
Janata Party. The question raised is
that the Janata Party which went 1o the
Polls, is not the Janata Party which is
running the Government. They have
raised the allegation that the
Janata Party has ceased to bhe a
cohesive,into  grated unit  of  different
parties. It has become a Jana Sangh-
controlled Government. And they say
Mr. Morarji Desai has today become the
prisoner of RSS and Jana Sangh. Can
any body deny this ? (Interruptions) In
the Janata Party...... (Interruptions) You
are a Jana Sanghi I am asking somebody
else. Please leave me alone.

Segment after segment in the Janata
Party is coming out, saying that it cannot
be a party to the Government of Morarj
Desai or the Government by RSS, by
proxy. What is to-day taking place is
the Government of India run by the RSS,
by proxy. Mr Morarji Desai claims to
to be the Prime Minister. Mr. Morarji
Desai does not have the freedom even to
resign. (Interruptions) He is a prisoner.
He does not have the freedom even to
resign. He has become a prisoner of the
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RSS to that extent, Therefore, he went
to the other extent : he went against his
own word viz. that Mahatma Gandhi
was killed by RSS. In order to please the
RSS people, he did it. A factual in-
accuracy, or if I may use a parliamentary
word, °terminological inexactitude’. It
was pronounced by him. Why ? To
keep his chair. Remember @ for that
blasphemy, the curse frcm Heaven has
now started visiting on him. He has
gone to that extent. The question is
that people elected the Janata Party
Government with their own particular
concept. After it has become dis-
integrated, after it has lost its character,
after it has become a Government by
the RSS, by proxy, whether that Govern-
ment is morally entitled to continue in
power—that is the question. A minority
Government is to-day in power. We
are here to do the test ; and for that, all
sorts of political things will go on. Let
them go on with that.

What is the honest thing to do? Ac-
cept the fact that the Janata Party, which
was constituted in 1977, is no morc.
Accept the fact that it is conglomeration
of the constituents. Accept the fact that
it is a coalition, it is certain to be a
coalition. Fall apart—all the different
constituents. The Socialists are assembl-
ing somewhere ; the Jana Sanghis are
assernbling somewhere : the BLD is
assembling somewhere, The Utkal Cong-
res is assembling somewhere. Everybody
is asscmbling scparately. Ewverybody is
resurrecting his own separate frontal or-
ganizations. Accept the fact that you are
different, Start differently. I say this :
1 do not want you to get out. But start
differently altogether. Let Mr. Morarji
Desai restgn, and you fall apart, re-align
and run the country if you can. Make
your experiment. Do not carry on this
foolbardy hypocritical process. Do not
ruin the nation, This is one thing I have
got to say.

Looking at Morarji Bhai, I do not
want to use harsh words. There was one
sentence in which biblical pronounce-
ments became extremely graphic when
Jesus Christ referring to the hypocrites
called them whited and sepluchre. I shall
not recall those words here, because
even the white washing has gone out ;
only the remaning is dirty. This is the
position. Can anybody deny that they
are not collapsing on every front ? Last
time, when the No Confidence Motion
was moved in May 1977-78, onc parti-
cular expresion of opinion came in.
There was an expression of opinion in_ all
sections of the Jnaata Party, the Ruling
Party saying that things were going bad,
but they will correct them. My friend,
Mr Samar Mukherjee, in very forceful
1487 LS—7
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speech attached the Janata Party Govern-
ment and said, *“ You are not performing
well ; you are misgoverning the country,
correct yourseH. Otherwise, you will be
thrown out”. .This was the only difference,
Therefare, the collapse on different fronts
started even at that moment ; step by
step, it is going down. It is mm:f It
is going on to a crisis. The country was
gommg ahead at a momentous .
When these people came, they did not
know where to take the country. Differ-
ent approaches came in. Dirﬂycrcm dri-
vers took up the steering and the vehicle
was put on the neutral gear. And then
on the basis of former momentum, for
one year, it went on. Then it began to
stagnate and stagmation has started dis-
integration. We are now on the precipice.
The vehicle is now threatening to o
down completely, This is the situciicn.

My friend Mr. Raj Narain gave a new
name to the Japata calling it as
Janata Party (C). I never knew that he
had a poetic sense to that extent. He
says the Janata Party has ceased, because
it is Janata Part (({). But lgoking at it,
it is not merely communal, there are
many other things which will entitle this
word caption to the Janata Party. The
Janata Party Government is communal
and casteist. Would anybody  deny
this ? The Janata Party éovcrnment }is
corrupt and is corrupt by their own
ambition ; and in standing up to the cor-
ruption charges, they do not have the
courage. When there was some talk
going on about the inquiry against
Chaudhri Charan Singh—when he said,
bring out your inguiry—they sloughed
under the carpet. And Mr. Morarji
Desai is resorting to all sorts of things to
escape from the corruption, corrupt and
cabaling. Therefore, the word °Janata
Party (C)’ is appropriately used. And
Janata Party is counter-progressive and
reactionary. Would anybody deny thi s?
Being 5o, the word Janata Party (C)’
is apPropriate to them. The Janata
Party’s policy, if it has any policy, is
capitalist and Kulakist. Would anybody
deny this ? The way you are operating
in the rural area, can anybody deny this.
The capitalist policy you
arc pursuing, if you have got any policy,
can anybody deny this ? Therefore,
again, the word * Janata Party (C)’ given
to you certainly fits you.

On the different issues, have you got
any clear thinking ? You arc confused
and are confusing the party. You are
caught in a crisis. You are crisis ridden
with criminals party. This isthe posi-
tion. You are having nothing of the
Janata Party in you. You are far away
from the term ‘janata’. Do not insult
the word ‘janata’. Do not insult
janata by carrying that word * janata’ to
your party. You adopt some other name.



195 Motion of No-

[ Shri C:M Stephen ]

I have no time to go into different
aspects. What is the communal situa-
tion ? When the communal situation
was discussed in the Committee, I  told
this to the Home Minister ; Babu Jagjivan
Ram wasin the chair ; I told them :
there are two instances, Aligarh and Jam-
shedpur ; do not speculate about things ;
bring the situation under control, resort
to some method. Can you bring it under
control in these two cases ? Solid ins-
tances are before you. Are you able to
bring them under control ? Is it not a
fact that the Muslim community is today
under the grip of fear and apprehension
about their future ? Has it ever occurred
in the history of this country ? Even
in the worst of times refugees from India
never went to other countries. In 1947
it happened and they came back. For
the first time in the history of our country,
from Nadia refugees, thousands of them,..
(Interruptions).

PROF. SAMAR GUHA (Contal):
Do not make comments about things
which you do not know.

SHRI C. M. STEPHEN : To their
satisfaction I say that the CP (M) is free
from the blame ; let them keep quiet.
The fact remains that from Nadia thou-
sands of refugees went over to Bangla
Desh. This is the situation in which we
find ourselves.

SHRI JYOTIRMOY BOSU : It is
a fountainhead of lies.

PFOF. SAMAR GUHA : Such poor
intelligence ; Such poor knowledge :

SHRI C. M. STEPHEN : Then there
is the Christian community. I belong
to that community. When the Consti-
tuent Assembly met, Father D'Souza re-
presented my community and he said :
we do not want any safeguards or reserva-
tions, we put our future in the hands of
the majority in this country. Has it ever
happened so far that the Christian Com-
munity was under a sense of insecurity.
Now this Bill is brought in. Was it not
the duty of the Prime Minister to come out
with a clear statement ? It did come ;
he said : the Bill is  justifiable.
Bishops and Arch bishops met him, who-
ever met him, he asked them : what is
wrong with it ? This is the position
which he takes : immediately he will say,
it is my personal opinion. For every-
thing he has got double face—there is the
official view and his personal view.

AN HO N. MEMBER : How Ywas
your support on cow slaughter ?

SHRI C.M. STEPHEN : The history ot
this community is as long as the history
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of Christianity itself ; it is not a new re-
ligion here ; it is 2000 years old. That
community is now under a sense of in-
security because the Prime Minister is
the prisoner of the RSS and cannot re-
udiate a Bill which has been brought
orward by the RSS.

What is the position about Harijans ?
Should I repeat it again ? Umgtcen
times it has been stated and I do not want
to repeat it any further, The fact re-
mains, as was pointed out in the speech
while moving motion, Harijans have
got a sense of insecurity. What is the
position about economy ? I do not want
to read gut statistics but people of this
country know the crisis they are facing.
A housewife who goes to the market knows
the price level. But ever statistics speak
eloquently ; the rate of infeation has gone
to 29 per cent ; that is the latest statistics.
But the wonderful thing is : the Prime
Minister says, in absolute, smug, com-
Placency : we have brought the prices
under control. He does not understand
he remains in his crystal palace and makes
the announcement ; cither he speaks un-
truth or he has no touch with things.
Prices are moving up but he says we
have brought prices level under control.
Production has slumped. Mr, George
Fernandes is an export about percentages ;
I do not know wherefrom his percentages
are coming. I have got full percentage
figures with me. In which area production
is moving up ? In every area
production is slumping. This is the
position. Multi-nationals have got their
free play in this country to-day. Our
scientific community is under panic.
Scientific community has been disbanded.
This is what has been taking place.

SAIL, a very powerful organisation is
kept up. Steel production was in a big
number inspite of strong opposition from
these benches and those benches. What
is the result ? In the matter of steel we
are in a completely anarchical condition.
Coal which has come up in a big way,
again slumped down. In every area
infra structure is collapsing. Economy
is collapsing. Panic is gripping the people
and the common man is finding it difficult
to make both ends meet., You have mis-
managed the aconomy of this country
in such a criminal manner that you have
got to be impeached. That is the cri-
minality of the method in which you have
managed these things.

What about press ? The freedom of
the press you say : Let any working
journalist say that they have got the real
freedom ? Where the employers were
controlling the press, where they are not
having their things done as they want
and any working journalist who revolts
agains t him is insecure,—big or small.
It is the freedom of press, not to-day the
Zeedom of the working journalists. The
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freedom of the press today is the freedom
of the capitalists which is controlling the
press. There is no freedom of press, It
1s a captive press. which it has come to
be.  (Interruptions)

What about the working class? In
your election’ manifesto you have got a
lot of crocodile tears to shed for the work-
ing class and you impeach the savinge
the worker found his cherished and hard
won right eroded. The tardy increase
in D.A. allowance was impounded. He
was robbed of his bonus, instrument of
power abused.

What about impounded D.A.? You
arc still continuing and you are delaving
this payment. What about bonus? You
are still delaying the pavment. You
made a commitment to that,

Interruptions

What T am saying is that in the election
manifesto you made a commitment. Do
not put the question what did you do?
You put this to the people. You came
here on the basis of this to the people
and if you are going to repudiate this,
then you repudiate after going back to
the people, not on thé basis of seat, but on
the basis of this. That is what I am savy-
ing. Am I not logical in the statement
of mine?

Now, again in all this insecurity. hard-
ship, difficulties, tensions that arec mount-
ing up, who is the most instigating agent ?
Unfortunately, the Prime Minister. He
goes to Pondicherry. He makes an
announcement. Immediatelv commotion
starts, People are killed. He goes to
North Eastern area.  Some pcople come
with Nepalese language. He savs, if vou
vannot do that you can go out of the
country. Immediately, the commotion
starts. Wherever the things are placid
and quiet, Mr. Morarji Desai descends
like a skv ]ab and he makes a statement
and again the commotion starts, Wherever
things ar ¢ quiet, he will not allow
things to continue to be quiet. He will
say it is my personal opinion, By that
personal opinion five heads might have
rolled out and the placidity of the country
must have been finished up. This sort
of insensitivity, imperviousness to the con-
ditions of the countrv and obstinacv is
becoming the biggest curse for the pro-
gress of this country., Then he is insti-
gating. He is the agent provocateur
for the whole lot of what is happening.
This is what T am submitting,

The point is, the grounds on which the
Janata Party has got to be attacked are
umpteen. There is ahsolutely no reset
which they can plead whereby to continue,
They have collapsed in every area. They
have become minority Government. The
party has splintered up. Their identity
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has been lost. There is no direction.
There is collapse of Ieadership. I do not
agree, this is crisis of confidence. I say,
it is collapsed of leadership in this coun-
try. Political leadership has collapsed.
Administrative leadership has collapsed.
Hydraheaded circus is going on. That
1s not the leadership of this country.

In a country like ours, in 650 million
people, I do not say one must be a leader.
There must be a mind, a direction, a
vision, a perspective and you must know
where you are going to take the country
to. You are not entitled to let the
country drift. What has now happened?
You are caught in dilemma. As you are
a heterogeneous element coming together,
you cannot take any action. If you take
an action on any economic plain, if a
Socialist Minister takes an action, a
Swatantrite Minister will rule it out. If
the Swatantrite Minister takes an action,
the Socialist Minister will immediately
murmur, Therefore, if an action is taken,
there is immediate reaction within the
country. Therefore, you have resorted
to a coursc of inaction. Inaction results
in reaction in the country. Action results
in rcaction within the party. Either
wayv you cannot operate because your
constitution is as I said. Last time when
the no confidence motion was discussed,
T pointed out that this countrv cannot
carry on this experiment. This experi-
ment will never succeed because you are
different parties, steel-clad, who came out
of the womb of the Congress. When the
implementation of the programmes was
attempted, with honest differences, if
within a party cohesively built you could
not remain when the programme was
implemented, when you have gone out
and become steecl-clad, separate parties,
by coming together and ealling vourself
as onc party, how can you function?
May be as a coalition you can function,
but not as one party. In two years period,
you have brought the biggest of calamity
and disaster to the country. The only
service you can do to this country is to
resign and get out so that the people may
set up some other machinery to save
themselves. Otherwise, whoever may
come will not he able to redecem the
situation. You are taking the countrv
to an irredeemableplight. (Interrup-
tions). Leave it to the people, if vou
cannot manage. You speak about the
sovereignty and authority of the people.
You have proved that you cannot manage
it. You have fovccr that you cannot
stay together. You have proved that you
do not have one mind. Don’t obstruct
us. For heaven’s sake, leave and leave
the country to make its own arrangements.
Think of other arrangements, if you can.
Otherwise go back to the people. I do
not want you to go back to the peopl.
immediately, if you can make som
other arrangement. (Intsrruptions ). o
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cotrect and honest course for you is to go
to the people. But if you want to try
any other experiment,—you, nobody else
—Jor heaven's sake do it. But you have
failed. Mr. Morarji Desai's Government
has failed. You must not continue. You
have converted a secular State into a com-
munal State. You have converted a
socialist-oriented economy into a capitalist-
oriented economy. You have converted
a galloping economy and development
into complete under-development and you
have put it in backward gear. You have
brought misery to the people. For
heaven’s sake, stop this. This is all I
have to say.

My time is up. While winding up,
looking at the situation today, I am remind-
ed of a poem by Coleridge:

“Aloof with hermit-eye I scan

The present work of present man

A wild and dream-like trade of blood
and guile,

Too foolish for a tear, too wicked for a
smile!"”

This is the situation prevailing in the
country. Once Abraham Lincoln said,
in four years period, nobody can damage
any government in an irredeemable
manner. If Abraham Lincoln was alive
today, he would have corrected himself
and said, I blundered in saying like that.
If wicked people of the type who are in
control of the administration of this
country take it over, even in two years
time, damage can be made irredeemable.’”
One day more it is more irredeemable.
Two days more, it is absolutely irredeem-
able. Three days more, it is completely
irredeemable. Therefore, get out today
and redeem this country. I support the
motion completely.
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SHRI KANWAR LAL GUPTA (Delhi
Sadar): Mr. Deputy-Speaker, Sir, I
have heard the speech of the Leader of
the Opposition and also the speech of the
ex-Leader of the Opposition. So far as
the speech of the Leader of the Opposition
is concerned, it had no heart; it was a
poor performance. So far 8s the speech
of the ex-Leader of the Opposition is con-
cerned, it was full of frustration and anger.

When Mr. Stephen became the Leader
of the Opposition, he brought 2 mOtion
of no-confidence here. Why? Perhaps
to celebrate his victory as the Leader of
the Oppﬂaition'. That is the custom.
Now, Mr. Chavan has been re-installed
as the Leader of the Opposition. He
thought it fit to bring a motion of no-
confidence.

SHRI YESHWANTRAO CHAVAN:
I may inform you since you need to be
educated that I brought the motion of no-
confidence first and later I became the
Leader of the Opposition.

SHRI KANWAR LAL GUPTA: Now,
he has been installed as the Leader of the
Opposition. He is also celebrating his
victory. But in his speech you do not
find anything, no spirit, no_heart. He
was the Leader of the Opposition before,
Theri he was removed and again re-
installed. And now, he is celebrating his
vietory. This is just like 2 young couple
who after marriage goes for honeymoon.
But what about the divorcee? Why
don’t vou put your heart nto it? He was
a divorcee because he has been re-installed
asthe Leader of the 01?])05111051. 1do nthOt
know how long he :wgll continue as the
Leader of the Opposition. Perhaps, cven
after a fortnight, he may be changed a'l:g
again Mr. Stephen may become  t
Leadcr_ Th)S 1s one famlly-

n says: “Whom do you
,hj:;rn??’?va\pvc Ecpre:scnt the public
;i.'r:his-n:ountl"‘:'— But may I ask 2 counter-
uestion to Mr. Chavan: wh}?m go you
.r:lrpresc'nt? Let me give the ¢ ek
After the last general elections, so far there
were 16 Lok Sabha and 41 A::eq:lb]y
elections. Out of the Lok Sabha clections,
you contested only 5and on¢ e:eatdyou have
won. You forfeited the security epOsitin
al] the other four clecnon_.:l. So faf!- t.l:s
Assembly seats are concernet, out of the
41 seats 1 do not know how many YOE
contested, but you won only two seats an
in all other cases you forfeited the security
deposiz. This is your record. You
represent the forfeiture of sccuﬂty.depoms;
nothing else. Itis true that Shn Chavan
is the Leader of the Opposition this
House. But what is he outside, 8among
the public? He is a big zero. Thanks



201

i/

Motion of No-

to Shri Urs, he has become the Leader
of the Opposition; thanks to Shri Sanjay
G,mdhi,ge has become the Leader of the
Opposition. It is not because of his own
merit that Shri Chavan has become the
Leader of the Opposition. "

Then, let me come to Congress(I). It
contested 13 Lok Sabha scats and won 6
seats; out of the 22 Assembly seats it
contested, it won only 8 scats. They lost
deposit in the case of four seats.

Now let me come to the Janata Party. ..
(Intcriuplions) You should have patience.
1 never disturbed Shri Chavan or Shri
Stephen when they were speaking. This
ghowsthatthey donotbelievein democracy.
What is the performance of the
Jmnata Party. We are in power because
we won the general elections.

SHRI Which

Janata?]

C. M. STEPHEN:

SHRI KANWAR LAL GUPTA: We
won the elections and we came to power.
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T g7 &2 *1 wor 2f@d | wegwr RIA A

AR 7 g€ wrATw ¥ a7 A
o™ TEY &

QUTERY WEXW, A AT ag & fr qemgm
o &5 qrge & W At
o Fgr o agt X S aga g
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H ag gt wrEat g fF &0 &Y s g
2 Al @ FoAE qET Er Ege g ?
T AE TR A, N gg W wA § 1 A ar wwAr
o fidma g, @A)

F wgm WA g fF e ol qeet
ot & fored st Sy ® fag wre-
ey sefrer dzrar |« 3o TS F AR w1 fear ?
A I F1 € AT ES AL far &

7 Ig AT & fF waeg 91T "91¢e 0He
THo & W 5/ WIAA §, 9g &7 &a & |
¥ 3% A% F £ FEAT 4G g,  AfEA
¥ OF 1T O ARAT E | TR ATEE, 9T
W 9T gra @ &1 2fa@d, gm @ifwme #re
& | EF 9947 9T & WAT-HAT GTF T €,
AfFT AT 99T wAT Tew g Y q@T AT
a1 W&l 9T FAHT § g0 FAT §, W gy g oY
TF T W SIAT UTE AT 7 WTOHT Htow
w1 wig (arg) o F=ar 7 dfrgw

A% gafae w30 fe wre mw oft TEe @
gaArag a2

O qra M agr I wEi v fr qga wear-
I T §, Ao i Ay fewfr agy wTw
&1 Fewwarg R g TmoraEagm faftet
4, & 9N &% q9T 7 gt 9T, &7 fRAAT A<
I% waATA Jaran, A3t 9X feeww At gwr, A
e qT TG ¥, A ¥ I9d ¥ 1€ FT wwar
g, ogTor aTgd 7 Far e v dw wrET 7 feafa
fer @ m s s A fwr s ¢
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[*fr = e o)
AT A T W ! g AT E 1 #A

% T qoT—

“Question: Will the Minister of Home
Affairs be pleased to state the details
ofJ:OIice firing during the Emergency
and the number of casualties during the
Emergency period ?

Answer: According to the information
furnished by the States and Union
Territorics, police resorted to firing 313
times, killing 178 persons during
Emergency.”

This is your record, Mr, Chavan.

e ogi at e ae @ | e fore & g
femma =TT AT A WY W SamET @

TR oA A1eT 77 ¢ 4 ag fefae
TR ¥ 1 WO dgd OERr qAT
#—A Governmentwhich arrested more than
a lakh of people without telling them what
was their mistake, what was their fault,
a government which did every sort of thing

to gag the press, closc the doors of courts
and cvcrydfing, these very people, if they
massacred and raped the Constitution,

oY 2 €, 98 AR maAT 2
We rule by rule of law,

LSE R G L U S
o forak #=1 fF wuw A= F FT a6
A MY, WM A TR g@n—
T fAua s aE AT A2 ! WIe

L

gii AT §O ALAT FOU, Al AT IR

13747

aL e, W% e, 7 AH A1 4 2
dra fFe daw farar ! e @ fa,
1T SAT GTET 7 WU TEHr TR o

SHRI C. M. STEPHEN: We were
woted out because of that. You came
back promising it. What have you
done?

SHRI C. M. STEPHEN: There isa
direction towards RSS, thatis the direction.

JULY 11, 1979

Confidence in the 204
Council of Ministers

T TEf Tl €Y qréf @, gAk Wt Soea
¥ o rtifrmem e m,
¥G & GEA | S, e, @ e
WI9HT WY ®T T g 7

Jgm HIEd,

I want to remind you of what happened
in 1969. What was your role in 1969 ?
You were divided. cre were you first?
You turned, is it not a fact? You turned
again, The Congress was again divided,
Now again itis divided. How many times
has the Congress been divided? So, the
latest position was that Swaran Singh
tried his best to get ynity. Why was it
not achieved? Because Sanjay Gandhi
came in between. Therefore, you did not
unite., Am I wrong? That was the only
thing. What was the dispute? The dis-
pute was Mr, Sanjay Gandhi. Therefore,
they did not unite. They were afraid
of Sanjay Gandhi. It is a fact. The
Congress supported Mrs. Indira Gandhi
at Chikmagalur. They haye no objection
so far ag Mrs. Indira Gandhi is concerned.

At Igm  uarfefafn wr aw 5w
g, dffr shem oty A R & W
ag % a1 a9 F7@ £ | § quAr <Sear
§fF Tmow od @ At 7, foaedy dgear &
Tz e w1 fr s &1 g, e J
W#Tzﬂ'%l He is a corrupt man. Mr,
Sathe,am I correct?

SHRI VASANT SATHE: You are
not correct.

SHRI C. M. STEPHEN: You ask the

Prime Minister.

TR ATET 7 F1 F AR 22 T
g1fran) FqearaEarg s ag  “wmraw
o1 ‘" w7t & qE gar | § 99 A
W 939 ¥ G 97T | Og Wk fHed wWH

I fRaT 41 7 9T gher wiey A

aff fFar @1 ? g “wmraw” “mmow”
A e ali@ = @9 fow @ ge fean
w1 ?  waT gy wT A e g ? gy
i T g1 Ao swrg fmew
T GO FET AR | | W AT
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RO AT | WY OX 77 qey Farse Frwd
TR £ AR H AR @A gE &1 wOR
IEFE A AL ]| AR AT TFT ATET A
TgT FT1 fedex 3@y 1 A7 WA aga
o9 qT F |, W A9 I SR @ |
co.{EmEEE ). FEWEFT@E

—

FT q1Y A6 T e a7 ard e w1 S
FAT B AT A R TS § TZT T @
.. (cmaeva )....Letme give the figures,
Mr. Stephen, You listen. This is the
record, Iam prouq ofit. ¥ #waaTg f&
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T A 72-73 F E

famer oad 1| gw faser TR AfRT AT WY
T AT W A frad &t 27 wmaw
@ gEATe 8 @ § Tawr wrona fiewd v 87
Ueat qT w9 wuw 3] § a8 WOy S
gt A& 21 agAaad feadd@ T fE
gaar & far & 1 9w 7 gw foide 5@
€ W A

It is a challenge t0 democracy; it is a
challenge to0 all human values. Whatis the
alternative to Janata ? The alternative to
Janata today is chaos and nothing else
Can you come in power? Can*
Mr. Chavan come in power ? I say, no*
Therefore, may I request Mr Chavan
to withdraw this No-Con fidence motion ?
He has done his job all right. Let him
withdraw it. If he docs not withdraw it,
may I request this side also to throw out
this No-Confidence motion and support
the Government ?
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Twrifa &1 faardt § 1 gafe 3G ot
g% F0 § afew # @ g9 @& w1 gwwar
g s & T wweifs @gr omwa o
& Toeifa &1 oF faardf

T W @R #1ogEr av d
OF JAELT IAT TFAT § | wHAT qEt @
TweE & w7 ¥ afem fw oqw e,
fag #1 & ame st F@T 9r s g At
IH  AEMTE Y IR FI@T § W2 9T T3
g1 o o fF A auEd #Yo@w e
MO, WTW F FEC FT OF W & G AT
WTg | AT HIOwET [|WTE M O w4
2wl A A AT F AW § ) oA @
& 81 5 w9 & wTT F7 HwE 0F WK =AU
I OF W 99 & AR 99§ 9@ 0F AR
g1 g9 3 9ud OO o F T AT
¢F o i @ a8 @ Fy a0
s feafn @ @@ gl afx T oF A
TW 9T ATH AY AT FE O E)K 0F W
T U TR A W omar 1 dfew oF
Wk z@ #Y I@ T & W BT §, 0w WK
A7 9T A FT WY AT @ AT Tw g
TAX WHTA WY ST W HTR THREMET FF
@ AT 7@ WA g | dfe et
W a5 fed wv & @1 ok @ F
or W W T WA #1 IRE Ii
tn wf fear & 1 ag aTdw TR § W
v § fF wRW AT oF WS
qefafres @ weer qefafrge @ o
WY avaT & wwar & 1 Afew FeEw 3@ g
¢ s W wiive dfeat §, amfos D
~ ot v o ¥ wwe § @@ AT { )
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Wt W FT gaer fer o @Y F Wi oy
T s | afeT Ee fau W sToR
o T fFr o oaR de e dar &
T g TefaE s st g
T 1w ot feafa & ag a7 & e a9
IR F g FrEwatd w1 owwEr A@ awa
W T @ mE A S & X AR §
fF oF ok dw o A ® fm o f @R
1 far 30

¥ F awe & auw gars far v
W7 IR ggw Wt &7 wu A w1 9w
frar a1 fomr & 77 a@mar @1 f5 @ o
FAO3 A fow @ ¥ wwen fewmr oo
AT 2 O W oW o= at tw faew
T I FH F fad & g ara @ owr
#FAT E | AfF TR A F AT gEre 4R
7 foU 378 T AWy € 9r | 77 @ Iy
& frmd € foe & aw o s T T
R W ogAE W § wifaw @ A ogurd
# fom vk form 73 g8 & f& weom
IE Ao FT A AT Q@ ara W aard
ST mEAY ¥ I & AU AR o aww
gt 2, 9a fau wwm W@ fear smar @
T8 T T afed 1 & o A warE
fawarg st g, wwar & wifa & W
dar # 7 favamm wwar § R o A
A g F wmmer g fegmma ol
TET T 9@ TG TX ATAH A wawaw
T FT WX W9 CF W &9 9T a1 &
WX 78 §R it ST weer A W g
¥ % WX TW 9X & WG | s Adr
arst @ fggeam ao A8 & s
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Foor o odidfors feerd § WA g
fr o®T fAETR T GTEr AT TCATHT 9@+ |
RN WO ATH &7 WY 9w awe
guT FT gEEM fFA1d IE a7 @9 weer
T | AW I AT |

AT QT & SY9T 97 | gg Wy &g T
qr & AT qEf F &9 A I gAY S07
gt gl # shwor % sRag s o
SFTW ATTEY AT AT FIEE gIEr off O4r | AR

SFE & | dffa 0ar 98 fan 1 o9 W
T TUTT HAl WO 32 F1 FAN &Ar 2 qUfE-
arfer, aertfas w7 Ao &t & f@d

gg  fagw

off 7gE # 619 I AT | F qFQ 4 AraEn
ot f #ifa 27 o ot o= mR &R
¥ IR | &fea & qeT awew ¢ fr wifa
2urE dur W@t ¥ 9 § ? oF A9 A W
T Y ATH § W EAT FruTeae Y @Yo Ao
e @ oo WY &Y @ e 90 @ o wifa
WA Ty fRar ) w i Toefa F dar
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¥ 1T &Y A, SEET WA FA % AT w
|1 IEEr 61T gAR wue wEY, e
FIETT T2 WIEHT &€ ! STHT rAAfE
W7 § g At A@ FE @ ? & qamar g
fem oFTT & Ter W ® w3 gAY |,
fams 719 gww &1 fr, fFm e @ @@
A TR agT FLRE, O @ | AR
ST qEafer o F AT TR L AEA

& wfqegamit & 78 o STga, At
A FEAT 2, AIAAG FIL a7 A T A, AW
Torifa® = 8, wearafu g el At &

IS AT, I8 A9 a5 I a1 HE
&1 & IOA %1 ATEG E AG AT T F H=
FqG & A1 A waw frar ar & &K I
farg f&ar av, =g a8 =zvo wofasr =few: &
ar wAlE TITALT T ET | 99 A% a1 a4
HET HGT AT W AT | WA FTAT FTAT G,
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PROF. DILIP CHAKRAVARTY
(Galcutta South): Sir, 1 have listened with
rapt attention to the prescntations made
by the newly-promoted leader of the op-
position and the invectives used by the
just dempted former leader of the op! 03i-
tion. And, with a little sadness in my heart
1 have also noted the observations made
by my good friend who was formerly my
comrade, Shri Kalyan Jain. I would like
to present to this House, particularly to
the members of the opp@sition, the achieve-
ments made and the programmes which
have been implemented by the Janata
party in the course of the last 23 months.
I will present you with a 50-pOint proa-
gramme which we have already implemen-
ted. I would like to know from you how
many of these plans you could implement
in the course of the last 30 years when you
were in power.

Sir, immediately after the Janata party
was voted to power, ourt fear, the
Government to which the Leader of the
opposition was & party, had to withdraw
the emergency. And thatalso was an achie-
vement of the Janata party, with which
we started. I Wil just try to relate a few
points and make certain observations on
them.

Sir, Fundamental Rights were restored.
MISA was repealed. Freedom of the Press
was restored. Our commitment to restore
the constitutional structure of the former
days also could be honoured. The Prasar
Bharati Bill which seeks to offer autonomy
to the TV and Radio is already there.
Bonus which was withdrawn during the
cmergency has been restored to workmen.
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Certain points have been made by the
former Leader of the Oppos'tion regarding
bortus to railwaymen. This point is still
under the considerationlof the Government,
They have not said no to it. We have
released all persons who were detained
under MISA during the emergency. For
the first time Rs. 20 crores were allotted
by the Janata Government for construc-
tion of link roads to villages in 1977-78.
It was never done earlier, We have an-
nounced a new and viable drug policy.
We have ysed the FERA in case of nece-
ssity against foreign drug manufacturers
quite effectively. We have increased the
production of fertilizers. The production
was 19 lakh tonnes when we took over and
now the production is 48 lakh tonnes. For
the first time the Leader of the opposition
was given an oppOrtunity t® go on the air
after the PM's broadcast to the nation. But
unfortynately the Chair of the Leader
of the opposition has been converted into
a musical chair, But that is none of our
fault, Sir. We have expanded the mini-
mum-needs programme of having drinking
water facilities, construction of roads t0
villages, elementary education and health
care. With our nearest neighbours we¢
have adopted a policy of having more
friendlv relations. The Farakka scttlement
is a casc in point, We are also trying to
improve relations with our great ncighbt_)ur
China, of coursc, without surrendering
our rights to the territories conceded to
China by the predecessor Government,

r relations with the Soviet Union have
a]so been put on a very firm footing. we

have already made successful efforts to .

bring Egypt at the non-aligned summit
without yielding to pressure from some
of ourther friendly coyntries. We have
appointed a Police Commission. We have
also made a plan allocation for housing for
the Police personnel, Many other speakers
haye mentioned about the minorities Com-
mission. 1 nced not dilate on that. For
the first time, the Janata Government
has proposed to put up a Commission for
the Scheduled Castes and Scheduled Tri-
bes on a statutory basis. Unfortunately
on the 17th of May last, that could not
be passed duc to our failure. That was
admitted by the Prime Minister himself,
He never tried to hide the failyres if
there had been failures. We are forthright
to admit the failures, if any, 30 that we
can rectify them. We need not be adviseq
by the friends on the Opposition side,
‘We have set up 2 Committee for the Back-
ward Classes so thatit could suggest mea-
sures for the development and welfare of
economy and socially backward classes.

There has been a Commission appointed
on Jail reforms. We have also emphasised
on rural industries and programmes of
distr’ct industries centres. Our Railway
Minister could present two successive sure
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Plus budgets for the first time in the course
of the last 3o years. The Railways have
given extension of travel concession to
%fou.p of students and children to mark
the inauguration of the International
Children Year.

We have restructured the Railway Board
though it has not been to the entire satis-
faction of all concerned nor has it solved
all our problems. There are many other
things to mention.

To mention a few of them, we haye
reinstated nearly 26000 employees who
had been discharged during 1974 Railway
strike, That is not 2 mean achievement.
It could be done within 6 months of the
assumption os the Janata Government. We
madt a commitment to have & new educa-
tional policy. Though it took sometime,
it has been possible for us to announce a
policy only recently. We have set apart
Rs. 200 crores for adult education pro-
gramme which had already been launched
on znd Qctober 1978. We have opened
more than 4500 new post-offices all over
countrv. We have don¢ the preliminary
work to have our own satellite station
from where we could launch a satellite on
the outer space. We have a record pro-
duction of foodgrains. T do not claim much
on it because in a country like India, for
food production, much depends on rain
God. We have been trying on our own
to extend the areas under irrigation. Food
for work programme has been launched
for the first time in India, Then, we have
modernised our &riy. We have replaced
the old and out-dated weapons in our
arm>. We have set up a Coast-guard orga-
nisation. We have scrapped lﬁ compul-
sory deposit scheme. We have secured
workers’ participation in management and
in certain respects this programme has
alreacdy been implemented. we have also
extended the education scheme 10 the
workers and we have done similarly
many otheér things. T am not going o repeat
them. But T can tell the leader of the
Opposition that I have 57 items on the
list. Just t0 save time apd also the time
of the House, I am not reading them out
one by one-

T would like to dilate on certain aspects
of the speech made by the Leader of the
Opposition. The leader of the Opposition
has discovered that intellectuals, the
peascntry, small  urban people, and
minoritics have 2all bren alinated from
the Janata Government. He was also
talking about the ethos of secularism,
I would like to know from him on this also,
Whatis the barometer ? How could we
understand this ? Has he got, has he
nvented 2 new populometer by which
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he understands the shifting and oscila.
tion in popular support or therwise.
I would like to present him with
a set of ynpalatable facts. Since
1977-78, we had eleven bye-elections—
there arc other figures also—and the
Janata Party won egiht seats of these
cleven seats. This is an index of the
popular opinion. I would like to remind
ths Leader of the Oppositon of an
event during the emergency. He was
than Minister of the Central Government
He was delivering his speech as Chairman
of the Reception Committee in the
Maratha Sahitya Sammelan some time
in November or December, 1976, He
said all good things about Marathi
literature It was the 137th  annual
session ©f that Sammelan. One of
the renowned intellectudls of the country.
Shrimati Durga Bhagwat an clected
President of that Sammelan, in the
course Of her speech only mentioned
about certain things happening all over
the country ilke the ntellectuals being
thrown into prison, iournalists not
having freedom of expression and cur-
tajlment of the freedom of the press ete.
immediately after this was over and Shri
Chavan left that place, Shrimati Durga
Bhagwat was thrown behind the bars for
mentioning all these things. As an after-
math of that arrest, many intellectuals of
Maharashtra protested. I wasthere and
also saw the literature thatwas c rculated
in Maharashtra asa protst against this.
At that time, Shr Chavan had no inkling
of the fact that people were going away
from the Congress Government. Now
he has nvented and discovered 2 poplio-
meter whereby he wishes to share his
wisdom thatthe people are going away
from the Janata Government. 1 am
sorry, I disagree with him.

Shri Chavan has also said in his speech
that his raising a ‘no-confidencc’ moOtion
is not a parliamentary tactics. I would
ask him what else it is. I kno w, they are
sneering  and jeering when some of our
friends |i‘nu.n: chose to defect to the other
side because they are adept in this art
of defection and have practised all through
hese thirty years successfully, and they
thave been able to infect some of our friends
-also, We hope, the prodigals will return.
I am not, however, using any harsh
words for them.

In order #> prove to the country thatthe,
Chavan Congress or Swaran  Singh
congressare really the main opposition party
and not only the rival Indira Congress,
-they have put in this ‘no-confidence’
motion. What else is it if not parliamen-
tary tactic ?
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The Leader of the Opposition has also
mentioned with greatagusto by suggesting
fact that Jamait-ul-Uleima-i-Hind started
civil disobedience and that these people
are patriotic. We all agree on that.
But, I would like to suggest thatin their
days during emergency, this freedom
w as not thcge. We do not deny anybody
therightto give expression to their feelings
and the right to protest. That is what
exactly be has mentioned. He, as a
matter of fact, has given us left-handed
compliment that what was not possible
during their regime is possible now
under the Janata Government. I have
no further commentson that.

ShriChavan hasalso mentioned aboui the
the Freedom of Religion-Bili. I thought
that I had something to learn from
him, the experienced and the veteran
parliamentarian that he is. But he
should have known that the Government
has not declared that they are going to
gu;;port this. We had no discussion on
it had no whip on it and I can declare
that I am against this Bill. Many of the
Janata Party members feel the same way;
somet may feel differently.

SHRI SAUGATA ROY : The Prime
Minister supports it.

PROF. DILIP CHAKRAVARTY :
I do not know; the_Prime Minister will
answer that. But it is not our policy.
I am only commenting on what your
jeader has said. I need notcommenton
hings not said. The Prime Minister is
here and he is strong enough to defend
himself and to say what he feels like
saying. It is neither for me nor for
others to comment on it.

When the Leader of the Opposition
mentioned a reported conversation
between JP and Atal Bihari Vajpayee,
Atal Ji denied ever having said so ; but
Mr Chavan wenton repeating the imputa-
iton. It means Mr Chavan belicves in
the Goebbelsian  tactics of repeating
falschood. Afterall, some friends have
started playing to the gallery. They
goon repeatingit. Theyhave the freedom
to repeat it. They have no fear, at least
from the Janata Party.

The Leader of the Opposition has also
mentioned about the situation in North-
Eastern India. I was in Assam for 12
years, I know Nagaland ; I know
Mizoram and the North East Frontier

cy, which is now called Arunachal.
I would ask Mr Chavan. when was it
that there was 8 sudden upsurge in
Arunachal, the most peaceful 2rea in the
entirc north-eastern  region? It w
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during the Congressregime. When was
the grave misunderstanding created and
ultimately allowed to develop into the
Naga National Council movement
démanding aration from  India?
When was it htat the Mizo insurgents
started playing against the Government
of India, with their secessionist policy?
All this happened during the Congress
regime. We are still having the legacy
of the past, and 2re trying to solve it
to the extent possible. (Interruptions)

If anything wrong is done, our leader
himself comes to the House and says,
“Yes, it was 3 mistake. We willrectify
the mistake.”” Mr Chavan said something
more. He mentioned something about
the Cabinet. He desired the Cabinet
to sct a pattern., I will humbly remind
him and say that weare notfollowing
his example. Shri Y.B. Chavan was
promoted in 1962 to the post of Minister
in the Government of India. There was
then a popular moOvement all over the
country against thc Chinesc aggression
and against the then Defence  Minister,
Mr, Krishna Menon, Mr Chavan
was promoted o0 the post of Defence
Minister of the Government of India,
At that time, we all thought that
here was a man of steel, coming to
adorn the chair in the Government of
India. But during Emergency we
found that the backbone of this man of
steel was notof stcel butof butter. This
isnotthe ¢xample that we would like to
follow.

We agree there have been differences.
There may be differences in the future;
and we have to find out how to iron
out these differences. We need not be
alarmeéd about them. At least we are
not going to follow their example. As
a matter of fact the Congress had this
philosophy dcvelloped _during the last
term of the Congress Government, viz.
that we must develop a national leader.
Have you developed one ? You said,
“Strenghen  then the hands of Indira
Gandhi.,” We do not say, “Strengthen
the hands of Morarji Desai.”” We say,
“Strengthen the Janata Party. Stren-
gthen it to implement its election mani-
festo ; and let us try to implement it.”

Mr Stephen thought that only by using
invectives and  vituperations, he could
perform his duty. He has mentioned
that the Janata Party is counter progressive,
1 do not know the meaning of this English
expressions, but I would politely remind
him that it was left to the Janata Party
to take away the right to private
property from the list of fundamental
rights, and to make it a more civil right

T would expect the friends on the other
gide to rcply to all thes points.
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With these words, Mr. Dcpu?' Speaker,
Sir, 1 opposc the motion of Shri Y B.
Chavan.

SHRI ~ SAMAR l\ﬁUKHEl{]EfE
(Howrah) : Sir, I am reminded oft he last
the No confidence Motion and m com-
paring it with the resent one. Within a
year, the total background has been
completely changed. Today, this
debate  has come in the background
when the Janata Party is already on the
verge of  collapse. The Government
is on the wverge of collapse. 1 gave
warning  to this  government not
simply last time, but repeatedly whenever
we had opposed any policy of Janata
Government. We had extended our
support to this Government. We made
it completely clear because the Janata
Party was  pledged fight against
authoritarianism. Now if the Janata
Government takes to the path of authori-
tarianism, how are we’ going to extend
our support to them ? It is a baremeter
for us to judge you, it is a standard
for us to judge you, You are to keep
in mind that there have been basic
fundamental changes among the people
who had brought you into power, They
had passed through the traumatic
experience  of the cmergency period
You were also vicitms of authoritarianism .
You fought against authoritarianism .
People suffered very much under this
authoritarianism and that is why, where
they saw that you were the real foree,
you had combined into a party and you
had become a real alternative  they
brought you into power,

What were their expectations ?  Their
expectations were that  democracy will
be restored to them, will be guaranteed
to them, What were the assurances
that you gave to the preople? You gave
an assurance that 42nd  Constitution
Amendment should be changed lock, stock
and barrel, It hadbeen written in your
cleetion manifesto,  But when the  time
came Lo put it into practice you moved
away from your promise ; and tisis true
Now they have some experience of your
rule of two years through which these
people are passing. They have  become
very much discontented against you.
Whether you admit it or notis a different
matter. But it is a reality. If you lose
the scnse of reality, then you will be
nowhere. I think you have completcly
lost that sense of reality. You should
keep in mind that reality is such a hard
task master I that it will teach you a
lesson. Mrs. Gandhi had refused to
learn from the rcality, Stillsheis sticking
to her own policies. She is justifying the
emergency. She is also justifying the
action of her son. She is still completely
identified with authoritarianism. That
is why, we had totally opposed all the
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efforts of her for coming back to the
ﬁvu-nment 3 and we have extended
1 support to you whenever you fought
against authoritarianism. If you also
gv to choose new path, then what is the
way out ? You have brought the Consti-
tution  (Amendent) Bill. There you
have kept allthe lacunae. 'We wanted that
this clause of preventive detention should
go complctel'i: the emergency provisions
should go, there should not be any scope
left open for the return of this authori-
tarianism, but you are very class canscious,
you know that the working class will
resent your actions, there will be discon-
tentment among the people, there are
forces who will organise , who will
organisc some movement and thercfore
they require to be suppressed. Similarly,
the Congress (I) and Congress have
committed a criminal action supporting
that provision. They have also joined
hands with you in this matter. It is not
surprising if they join hands against the
working clas and the common masses
in future. But the question is these
two years which way you have led the
country ? whether you have taken the
country  towards  democratisation or
towards authoritarianism. Whatever the
i you made, are you going to
}ulﬁl those promises ? Y Or you are
retreating  back from those promises.
Our Prime Minister is a man of a forthright
speaking. But he is a representative of
the Government which has given some
commitments, some pledges to the people.
Without keeping that in mind he comes
and makes a statement. I am opposed
to bonus. What is the reaction among
the workers regarding the Prime Ministers’
outburst ? Will we support this Govern-
ment ?

Then what about other Janata members
who are committed to their pledge.
They have not the courage to pull the
Prime Minister up saying that you
cannot make such a statement. This
comes out of what ? This comes out
of a particular outloock and that is the
closed outlook and the closed mind.
Now our friends have made speeches.
From all the speeches on this side (of
Janata Party) 1 see there is no outlook
of self criticism. There is only an effort
to justify so many things they have done
Here lies the main discase. You do not
want. to see  what failures are on your
part, why the people are going against.
After coming into power, the wrangling
for power started in such a way _—who
will be the Prime Minister ; who will
be the Deputy Prime Minister ; who will
capture which portfolio. Are  the
common people concerned about this ?
No. They are not concerned. They
are concerned about their food, about
heir daily wages, about their essential
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commodities and all these things. But
you are fighting among youmsclf, So,
what image they can have about .-
They feel that these are the le

we have put into power. | I this the
Government concerned about the peaple?
They are fighting for their self intorest.

This fight went down into the States..
Now the toppling up of Ministries
started. Itis not a fight for the change
of policies or for some particular principles.
It is a factional fight. As friends, we
gave several warnings. We told them
that this was tarnishing your image ;
this is eroding your credibility and the
country is heading towards a serious
crisis. But because we are a small party,
you need not depend upon us. You did
not care to listen to our advice. But
still we told them that inevitable result
will be that what Indira Government
has met. Thatis the fate whichis awaiting
you also.

Our Janata friends in their replies.
compared actions of the Congress Govern-
ment in  1973-74. My friend Shri:
Kanwarlal Gupta was giving examples,
When they have done this, so what is
the fault if we do this, Thisis the argu--
ment that you are giving, This is our
camplaint that both have followed the
same path of helping the monopolists.
That is why disparity is growing, un-
employment is growing, poverty is
growing, prices are rising. But you are
so self complacent. Prime Minister
stated, we have brought about stability
in the prices. Now what is the present
pogition ? After the new budget, . tl:u:
wholsale price has risen by 129, Within
a short span of four months, never it has
happened, excepling in 1974-75. Within a
span of four months, the whole sale price
increase was 129, You can 1lmagine
about the retail price. So. what can be
the feclings of the people? They can
have no faith in you because whatever
you have promised, their experience is
that the result is the opposite, The
Prime Minister made the announcement
that within 10 years unemployment
will be totally removed and poverty
will be removed. But what is the real
fact? Poverty is increasing. I can
quote even from the Planning Commisgion’s
reports, but I have no time. Even
they have admitted that poverty is increas-
ing. In the rural areas, landless labour is
increasing, A day will come when
economic polarisation will be reflected
in political polarisation. When these
down-trodden millions are organised,
they will become politically  consicicus
and they will revolt. Certainly that is
going to happen Your actions are
drawing them towards that. We welcome
this,
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Take the law and order question,
Day before yet yesterday I quoted from
the Prime Minister's pres conference.
He has told that he is against bonus and
if the railway workers head for a strike,
we are not going to yield If this is the
attitude of the Prime Minister, how
can be claim that he is pro-worker?
"This attitude is totally anti-working class.
So, it becomes a law and arder question.
So, it will be brutally suppressed. Now
discontent is so0 wide-spread. Even  the
district court judges came out into the
streets in a demonstration  some days
before. Can you draw any lesson from
this ? Why were these people forced to
come out into the streets for protest ?
‘The crisis is so deep that it has reached
a stage when it ia pervading all aspects
of life. Why is the crisis so decp ? It
is because both the congress and Janata
Party are following the  path  of
Strengthening  capitalist svstem which
is based on exploitation. There are basic
laws of capitalism. Unless  capialis
system is changed you cannot change
this relationship which is now in existence
in the existing systems.

AN HON. MLMBER @ What about
West Bengal ?
15 57 hrs.

[MR. SPEAKER #n the chair]

SHRI SAMAR MUKHERJEE @ I
welcome vowr ruising this  point. 1 will

come to West Bengal question.

You have to understand that the economy
is passing through a serious crisis. The
crigis is that the common man is losing
his purchasing power. Uncmployment
is increasing. Those  who are out of
.cmployment are losing their purchasing
power. When the agriculturists bring their
crops after harvest for sale, the price is
brought down.

SHRI C. M. STEPIHEN : Are you
holding a party class or speaking on the
mation ?

SHRI DINEN BHATTACHARYA
Try to earn something |

SHRI SAMAR  MUKHERJEE :
Because they are pursuing your policy,
that iswhy you are feeling some common-
nes with them. This economic crisis
means people losing their  purchasin
power. The pecasantry is very muc
economically hard hit.  Where is the
market for the factory goads and com-
mercial goods when the millions of pur-

arc  losing their purchasing
power ?
1487 LS—8
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_ Internal  market is shrinkirg That-
is why, the factories are facing a serious
crisis of closure and the Government
is {mding out export market for them
as an only solution. That is why, huge
subsidies are provided to big houses
out of the funds of the common masmes.

That is why, heavy deficit financing and
indirect taxation is there. That is why,
there is more and more price rise  Now,

when there is a  prise rise, is it the crime

of the industrial workers to demand their
wage revision, bonus and deames

allowance ? No. That is the logical result

But what is the policy pursued by the

Janata Party Government? They

formed one comunittee called Boothalingam

Clomunittee to suggest as to what should  be

the wage policy. They recommendcd

Rs. 100/~ as the minimum wage per

month, Mrs. Indira Gandhi’'s Govern-

ment set up one Siv Kumar Chakravarti
Committee and even that Committee

had recommended Rs. 200/- as  the
minimum  wagr. Our Janata Party
Government who had  promised that if
they came to power, they would provide
a fair  wage, now rccommend that
Rs 100/~  should be the minimum
wagr. Now. they are talking of going
to reduce the disparity. That means,

reduce  the wages furthcr. This s
helping the big monopoly houses  With
less wages, they get more production and
they  will earn more profit. Simulia-
neously the capitalisis knew that it would
create discontent and so you should bring

such laws which prevent strikes ard ali
agitations of the  workipg class  So. they
did two things. On the onc hand,
there 1s the Boothalingam Commitice
riport to bring dewn the  wages  of the
workers and on the  other hand, there
is the Indusirial  Relations Bil'  which
tukes away =1l the  trade union rights, I«

it extension of  democracy ? Is 1t

defending our demceraey ? Is it support-

ing the cause of the working clas ?
It is totally anti-working class. That is
why, all partics, (including the  Janata
Party) trade unions and all trade unions
jointly opposcd this.  You know all thie.
background Dors  this  jncrease  your
prestige or increase zour creditability or
it crodes your creditability and prestige?
That is why, the wide mass support t
you enjoyed when you came to power,
is being completely ~ eroded. You have
taken up a policy which is against the
working class. And lastly, you ar
using Lﬁ: Army against the police. And
the Ordinance wﬁich you have promul-
gated, has taken away even the legitimate
right of the Reserve Bank  employees to
strike. It has to be kept in mind that in
order to stabilise democracy in the
country, there should be new cconomic,
basis. What is that basis? Democracy
is the rule of the overwhelming tajority.
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The overwhelming majority primarily
consists of pesantry, then working class,
all employees, toiling mass. If their
economic life is not ensured, democracy
cannot be guaranteed and  ensured. If
the new Government comes into power
they will have to face the same situation
which you arc now faced with. If they
do not change completely their outlook,
they will have to meet the same fate.
Now, what is the economic basis  of
democracy ? And howis itto be done ?
This can be done on the basis of a pro-
gressive, radical socio-economic  pro-
gramme whereby the exploitation by the
big monopoly houses, by the landlords,
mwoney-lenders and big black-marketeers
should be completely ended. Unless
vou take this socio-eocnomic programme,
democracy  cannot be stabilised and
extended. So, people have got bitter
experience  during the  Emergency,
That is why, they will ncver tolerate if
you try again to restore aut horitarianism
to prevent democracy They will revolt
against you Thisis the objective reality,
Your party is cracking now.

Some ©fF our friends have asked what
we are doing in West Bengal, where we are
the ruling party. I would like to read
here soms quotations from & political
commentaltor, who is known t0 be a
bitter anti-CPM, anti-left front Govern-
ment of West Bengal, He is a regular
writer of Ananda Bazar Patrika, which has
mow become the mouth-piece of the Janata
Party, the Congress and Congress(I) in
West Bengal. After two years Of left-
front Government in West Bengal, Shri
Barun Sen Gupta, the commentator of
Anenda Bazar Patrika in the Sunday
Special of 24th June writes:

“The Left Front Government of
West Bengal is two years old. 1In
these two years its popularity has di-
minished quite a 1ot in the urban areas,
particularly among the middle class.
Correspondingly, its influence among
the rural poor has gone up consider-
ably. The organisational strength of
the CPI(M), the main partner in the
Left Front, has gone up at least four to
five times among the poor and lower
middle class in the villages.

The other main cause of the middle
class anger with the Left Front Gov-
ernment is the twin problem of power
shortage and the transport difficulties,

L ] - -

‘What is most important, the CPI(M)
on coming t0 power, has not tried
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setling old scores. From 1971 onwhrds
many supporters of the CPI1(M) have
been murdered by Congress and Naxa-
lite supporters. Many thousands ef
CPI(M) workers and activitists héve
had to leave their houses and take
shelter in other localities. But after co-
ming to power the CPI(M) bhas net
started t0 take revenge in the greater
Calcutta area. The violent role that the
CPI(M) adopted during the days of the
1 United Front rule has been totally
abandoned this time. No Congress or
Naxalite worker has been either beaten
up Or made to leave his neighbourhood.
Against many of them there were
charges of murder. The Left Front
Government has not dug thede up. It
has allowed cveryone to live in his own
neighbourhood and participate in legi-
timate politics. During Congress rule
many Congress workers were victims of
the in-fighting within their Party and
found themselves in jail. But under the
Left Front Government no Congress
worker has gone to jail, either under an
old murder charge or because of his
current legitimate political activities.
(3 L ] L]

The influence of the Left Front
Governmient and the CPT(M) have in-
creased the most gmong the poor in the
villages. In the last two veadrs the
CPI(M)’s organisational network amomg
them has bheen streng thened four te
five fold. Many among them feel that
after a long time there is a Govern-
ment that they can call their own.*

This is the difference between your Ge-
vernment and the CPI(M) left Govern-
ment in West Bengal.

“The political influence of the rural
poor is still very low. The political,
social and economic life of rural West
Bengal is determined still by the middle
and upper middle classes. But a poer
man and 2 jotedar (landlord) hoth
have one vote eachl If the CPT(M)
can work among the rura] poor faithfullv
and honestly for three more years than
it will be ver- difficult to dislodge it
from power. This is be cause the poor
are obviously ‘n a majority in the
villages in West Bengal.”

Mr. Speaker, this is how it is develop.-
ing the economic basc for democracy.
These are the poorer sections, these are
the majority in the population. They now
feel that this government is their govern.
ment. What were the reactions of our
friends?

““The upper and middle classes of
the rural society today are furious with
the Left Front Government.”
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This is the other side of the picture.

“If they had the political machinery
of the city-based industrialists today
then the Government would have found
the going much more rough. Some of
them are trying to join hands with the
CPI(M) and retrieve &8s much of their
property and status, others are asking
for a joint protest..’” With Janata and
Congress(I) and Congress against Left
Government,

These sections have become the base of
the dominant sections of the Janata Party
there, the Congress (I) and Congress.
They have become the mass base there
against the Left Government and they
are asking for a joint protest by two
Cﬂngrcasgs and the Janata. against the
Left Government. There, the Janata Party
and our old ex-Chief Minister, Mr. P.
C. Sen, have formed 2 broad front against
the Government with the upper classes
in the villages and the big industrialists
and the hoarders and blackmarketers
in the towns. This is the difference between
the two governments, That is why day
by day in West Bengal the influence of the
Left front Government is increasing, That
has been reflected in their panchayat elec-
tions. But day by day the influence of the
Janata Government is eroding. That is
why, if India is to get rid of this crisis, if
a new situation is to be created, a tota)
reversion of the present policies must be
brought about and that requires new re-
alignment of forces and that should he
with the Left forces and democratie forces
united together. Now, it is 2 good thing
that this fight inside the Janata Party,
the fight inside the Official Congress anq

also the Indira Congress is now leading

to taking some stand on principle. Origi-

nally it was a factional fight. Now it is

taking shapc in the form of fight against

communalism, in the form of fight against

authoritarianism. This trend we will en-

courage all along because we are for

defending democracy, for defending Secy-

farism  an‘l  fighting authoritarianism.

That is why we welcome this trend.

SHRI C. M. STEPHEN: What about
vour authoritarianism ?

SHRI SAMAR MUKHERJEE: Just
now I read out. Mr. Speaker, he has not
learnt anything. Just now I told and T
read out what West Bengal authoritaria-
nism means. 8o, if they stick to their pre-
sent position, they will have t0 meet with
he same fate. There is no doubt about it.

Sir, our position is..(Inlerruplion:).
Now during these two years of Janata rule,
the possibility of national integration has
weakened and the danger of disintegration
hasincreased, Forces OF:;mmunaliun have

ASADHA 20, 1901 (SAKA)

Confidence in the 230
Council of Ministers

raised their heads but it iz 8 good thing
that RSS has been singled out. Qriginally
they got the cover of the Jandta Party.
Now there has Leen a revolt inside the
Janta Party against RSS. Force which
are fighting it outside ar~ now coming to
join hands. Communalism now has got

rotection from the Government. The
orces which are more organised with the
para mili forces, can create communal
riots anywhere. Even if the people do-not
Pparticipate, armed gangsters go and create
trouble.

A deep conspiracy is going on. Not
only the RSS, there are other sections
like the Anand Marg, the Amra Bengali
and all these things. They are being
financed by foreign seactionary forces.
Unfortunately, they are getting moral
support in  Tripura fro m Janata Party,
Congress(I) and Congress atleast we
know, not in West Bengal. A dangerous
situation may develop and grow if these
communal forces are not curbed in time.
But if the Government is dependent on
the support of the Jana Sangh and the
RSS, whose philosophy is Hindu rashtra,
it cannot fight these communal forces effec-
tively, though T am not accusing that the
Prime Minister is communal. Therein lies
the basic weakness. That is why if the
form of the Government remains Janata,
but its contents are Jana Sangh and
RSS, the image which the Janata Party
had two years ago may be lost. That is
why a situation has come when everybody
must think seriously and stand against
the forces of communalism and authori-
tarianism with their full force and might.
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Wo QFo QHo ¥ A & W7 g7 Hfod—=
I & wgar g— this is from the
Report of the Commission of Inquiry into-
iracy to murder Mahatma Gandhi-—-
‘““Although RSS was banned, it should
not be taken to be an acceptance by the
Government of the allegation that the
murder of Mahatma Gandhi was by
Members of the RSS as such. They
were not active participants in that.”
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SHRI C. M. STEPHEN: After lol:i.ng
the majority, why are you knocking about
-m: other doors? Come on; let us go to the

people.
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WMo UHo QHo AFATTA | Iz 1 am d,
w7 JrAeT 7

1 & I T T T | TH AT 43 02
oY wer <1, AT T weAT ArE g ym AT
N ww T wd fE oweg § & feeT
F0d 1 34 faa ff 4% wgr a1 fF T AT
St o aEiaF A I w1 Fr ag af o A
qr ? (wwaem) & wrr e oz wwar § fr
THEFT AN FOAT A1 g9 ¥H a7 51 mfas
FT g% ¢ fF w@ T AT o FE MR, .
(wreaT™)

i 9T FX Q@I E | T & Wiafow
U1 &1 qgT ISHT Fgiaw &g ! WA
fagrai & aava g1, Al & qamw @ @
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Ty AT 4G AT@ W7 &g Ay ag  Afawan
& FEOT T g1 AX WIW HOEIC
Felwe faor ST A AT AT A wA
TTEY ¥ AT Y A QA wfgd €
A @ o=l # wiq W Afqary xe@mw
w1 fadw & § W aeT & fragw s
g6 wrdw & o # fad, e eReT A
| F g q@Sl AIEW §1 raearq 7=
£ fe wifefafon & freg ;g7 & o
it %1 E® wue gEe wifgd 7R a% §3
Wi ued &7 # wifgd {7 A% JIM W
wF wa wafceldafen s ad s T
oA | A ¥ 2w A Qfafesw SAw
wfar i afi FE O I@AM I X AR
¥ greil & wdte &3 § fr 3 1| a1 edRa-
@ faare &% | T 9ed § R ag w3
waa @, e ¥ 2w § owaar & foifesr 1
wii qr3, afFade ® sfer afFgmwe T
JATAT 9T &, 3w F fafaw fawdfa aowae
@ feft oF @WEW &1 aadrd e & 7
o7 91, TEi T WTETOR TATOR & &9 97
waa A fFar o1 &% a1 & a7 Seaitas
wfeml A wiw %0 f5 ? ww wfaws
SETa #1 Frad A T FT qHA F< |
SHR1 V. P. NAIK (Washim) : Sir, I am

supporting the Mot.ion that has been
moved by our Leader.

The Janata Party came into power
with the blessings of Shr; Javaprakash
Narain, who was talking about total revo-
Jution. He started from Gujarat,
sa-ing that the then Chief Minister Shri
Chimantiba; Patel was corrupt and that
Government has to be removed and all
the MLAs supporting that Guvernment
should te asked to resign or forced to
resign. That atmosphere was created in
Bihar also and, ul*imately, it was told to
people by Shri Jaraprakash Narain that
there should bea right to recall thejr
representatives .

In the first Press Conference that was
addressed by the Prime Minister, he said
that it was not practicable. Jayaprakashii
wanted changesin election laws. Nothing
has so far been done. Jayaprakashji
wanted a change in the  educational
:K:tem. The Prime Minister has said in

Education Ministers' Conference that
there is no necessity to make any change
in the educational system and added
that ] P has no experience of administration.
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‘People’s  Committee’ was his fourth
demand; that means, decentralisation,
Nothing has been done in that direction.
He talked about removing corruption.
I think, the less said about it the better.
So, all the five points which were
much emphasized by Shri Jayap
Narain for bringing about total revolution
have been ignored completely by the
Janata Party. If they treat J.P. like
this what treatment can they give to the
people in general,

Now, many of the friends from the
Janata Party have started realising that
this Janata Party is not going to give
what it promised to the people during the
elections in their manifesto.  So,
they arc coming out. It was announced
Just now that 44 or 45 Mcmbers had
resigned from the Janata Party, That
means, today, the Janata Party in the
House has less than 50 per cent of the
total number of Members, Technically
this Government remains, but morally
this Government has no right to remain.
The Prime Minister is a very self-res-
pecting  person.” When he knows that he
has no majority, if he wants to keep
up his reputation, I am sure he will
resign himself, But if he wants to cling
to power and the chair, he may have to
go.

We were told that this was  new
independence which had been  obtained
or sccurcd by the Janata Party. Now
we have heard from  many people from
that side, from CPM also, that nothing
has been practically  done,

My submission is that this  Party
rcpresents only  the  urban interests, It
has nothing to do with the rural interests.
When Shri Charan Singh introduced his
first Budget in this House giving some
minor concessions to the agriculturists,
throughout the country it was said or
written by all the newspapers that Shri
Charan Singh had empticd the ¢‘Khazana'
of the Government for  agriculturists
I would request my friend to go into  the
details and see whether the agriculturists
or the people living in the rural areas
could get at least Rs. 2 per year per
head out of those concessions. It is
not so. Not only that, because he was
moving in this  direction, his Party
and some of the people particularly
wanted to finish him. His original party
had 4 to 4 Chief Ministers in different
States They saw to it that one after the
other they were all pulled down, Why?
Because they thought that if Mr Charan
Singh is not kept in control, possibly
he may at the cost of the ursban population
give benefit to the rural people and to-day
we see Mr Charan Singh is completely
isolated. We have heard both the leaders }
speaking about cach other after his resig-
nation, Morarji Bhai said, ‘Had I not
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agked him to resign when ne said that we
ace a bunch of impotent persons, We

have been callcdorlmpotent.
Who gave him the certificate of impotency
nOW. utLit has been said. Now he has
been isolated . ‘

SHRI P. VENKATASUBBIAH : He
has been taken as Deputy Prime Minister.

SHRI V. P, NAIK : Now he has
been isolated because he has shown some
interest towards the rural arcas. That
is why his followers have now realised the
mistake that tbey committed during the

last 2 1/4 years, v

We were always told that our relations
with our ncighbouring  countries have
improved tremendously. T beg to differ
rom this view. In the times of Jawaharlal
Nehru we had certain foreign policies.
Those we arc leaving one after the other.,
We had the non-alignment policy. We
know right from the beginning, whenever
we were in difficulty, the USSR helped
us, Now, at the present moment I do
mot think that our relations with the USSR
are very cordial, because of our policy
regarding Kampuchea or Afghanistan.

We were told that we are improving
sur relations with  China, I think
sur Minister for Foreign Affairs will be
able to tell us how he was treated by
that friendly country befure they started
the war against Vietnam. Now they
arc having another rvad which will
again go through our territory. And we
still say that we are having guod relations
with China.

We sometimes were so strong that even
the President of USA had to say that
- India is a great power—afier the Pokarn
blast. But, unfortunatcly, before the
UNO our Prime Minister on his own says
that we are nnt going to use atomie explo-
sions even for peaceful purpaoses.
But, daily, we are hearing about Islamic
bomb. I wouldlike to ask—isitimpossible
for Pakistan to acquire two or three bombs
or, is it impossible for them to drop these
three bombs on three cities like Calcutta,
Bombay and Delhi on onc and the same
day? If that happens, then what is the
future for this country? Is there any-
body who commands respect from the
mames? You know what people talk
about our Prime Minister. Personally
I have great d for him. But, one
of his senior colleagues when I asked him
as to  how is his Prime Minister doing,
he said ‘he is totally selfish’. I asked
:wm ':ahy'iinI: said ‘for u.lhchndt;::arcd
0 days ut, there is no at
all for Kim’, I;nyhcisodgyuzior
person In a highest position in the Janata
Party who tells this. You can just
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imaginc what can be the impresion abou
our Primc Minister among the mames?
Such a Government can never save this
country if it is attacked unfortunately some
time, Let us be clear about it, We b{:lw
no personal grievances against an Y.
But this Government does not ;uerve
to exist, it is not a government, it is not a
party but a combination of different
groups having different ideologies. It 1s
not a gsarker but it is a circus, How
can this Icircus save this country if there is
any attack on this country bza. foreign

wer? In our lifetime we have never
heard that police had gone to he extent
as they have done pow; we Dever
heard = a para-military force behaved
as they have behaved now. We have
never heard the military and para-
military forces shooting cach other as we
have seen now, All this is happening.

MR. SPEAKER : Mr. Naik, your
time is up. You have taken sixteen

minutes already.
SHRI VAYALAR RAVI : Give him

some time Let him continue,

SHRI V. P.NAIK : So, Sir, whew
1];u.r Prime Minister is asked about anything
he says ‘don't  w ;  cverything is
allright’. I do not l(::r;yw whatci-?nll r?ght-
I say everything is wrong in this country.
You know, Sir, that some gentleman--
probably, he is Mr. Joshi—says bere
that rice is now available throughout
the country at a  particular rate; he
also says that he drew this quantity
within a shortime Another gentleman—
I think he is Mr., Gupta —says that ‘we
have irrigated so many acres of land’.
What an ignorance it is]l 1 have never
scen any  big project being completed
within a ycar. This medium or major
project goes on for years and then they
are completed  sometimes.  If
happen to be cmpleted in a  yrar we take
th credit.

DR. SUSHILA NAYER : Minor
irrigation project can be completed,

SHRI V. P. NAIK : Madam, I am
not talking about you. I am only talking-
here about the minor and medium
irrigation  projects.

SHRI C. SUBRAMANIAM: Heceis
not talking about the Mezdam.

SHRI V. P. NAIK: Now, he takes
pride in saying that now all foodgrsins
arc available at a particular ratc. But
when the foodgrain prices go dowr. gene-
rally the other prices go down, What has
happened now! It is just the other way
round. Sugarcane is sold at Rs. Bo te-
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[Shri V.P. Naik]

Rs. go per ton but fuel is sold at Rs,
220 per quintal. Paddy is sold for go paisc
pac kilo while the old newspapers are
sold for Rs. 2.20 por kile.

»

This government—1 do not know how

we call this a government—who gave them
this brilliant idea of disposing of the gold.
‘Tney started auctioning the gold. 'ﬂcy
encouraged so-called nias or black-
marketeers to convert their  black-money
into gold and their expectation is if peaple
do this there will be no smuggling. Now,
smuggling is there and price of gold has
goane up to Re«. 1,000/- per 10 gms. In
our childhood we had seen one tola of gold
was sold for Rs. 24/-. What price they
are taking in this, I do not know. They
have ruined the rural economy, It is
only our goodluck that because of the
five consequent good years and becausc
of the fact that very good buffer was
built before this government came in
that we are saved. But I tell you if the
same policy is continued for three to four
years this government will shamelessly go
with a begging bowl to America for food
under PL 480. They do not know what
is happening in the rural arcas. All these
people are banias coming from wurban
arcas and they think thesc agriculturisws
and villagers arc their slaves (o provide
food for them at any price they want and
suffer losses every year and be burdened
with debts every year. I will challenge
them to produce jowar at this rate. I
will challenge them to produce rice at this
rate. Even their grandfathers cannot do
it.

What have you done! You have fini-
shed the ¢cconomy of the rural areas. Mr.
Gupta said that they have done many
things; they have done this and they have
done that. I thought now he is going
to say that look at our performance for
production of coal; look at our perfor-
mance for transport of coal; look at
our performance for generation of power.
I am sorry he could not get sufficient
time otherwise he would have said it
They do not know how we are suffering.
Small people have started :mall industries

they are paying interest at a very
high ratc and now they are paying penal
interest because they have not repaid in
time because of shortage of power.

There are educated unemployed people
who are given financial assistance by the
banks. What did they do? What are
their faults? If you do not produce
the coal that is uired, if you do not

uce the power that is required, whose

t it is? When the Chicf Minister
comes here, Shri Morarji Desai says ‘It is
your mistake’. How can the State Go-

wernment be held responsible for son-supply
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of coal? How can the State Governments
be held responsible if the Railways do
not run in time? How can the State
Government be held responsible if coal
does not move for generation of power?
Prof. Madhu Dandavate comes from my
place, from Maharashtra. 1 thought that
my friend Mr. Gupta may suggest to
his Prime Minister about this. All the
Railway Ministers of the world must learn
how to run their railways at the feet of
Prof. Madhu Dandavate! He specaks at
least for 45 minutes. That has been his
habit all the time. Being a Professor, he
must spcak at least for 45 minutes!
When you listen to him, you would think
that you arc in a different world altogether.
He will say, it is only the Indian Railways
which make profits in the whole world.
Even the Japanese must come here and
learn at his feet; otherwise they will
incur loses! Whatever improvement the
Japanese have made, whatever they
might have learnt, now they must unlearn
all these things and learn things from
our great professor!

Now, Sir, what about owr Industrial
Policy? Our very capable Minister, Mr.
George Fernandes, is running the Indus-
tries Department now. He always knows
how to have a strike in the industry,
He never knows how to run the industry.
The Minister of Industrics is generally
known in the rural arcas as a Minister
for Bonus and By-elections. There is ne
doubt about thig, What is our policy a
regards industries? We are not at all trying
to be sclf-reliant. Now they have started

oing for small things. This ncw slogan
,l%m been started— ‘Small is beautiful’
Now, I am certain, they will produce
Charkha and Takli and distribute them te
cach and every agricultural labourer
and say ‘Now your unemployment prob-
lem has been solved’—because, “small
is beautiful’! Nothing can be smaller
than Takli. Sir, if this Government com-
tinues in power even for ane ycar, this
country will have no future for ever.
That is why, Sir, with all the force at
my command, with all the emphasis at
my command, I support the Resolution
moved by our leader. Somebody here
made some personal attack against him—
I think it was Mr. Gupta. That showcd
the culture that he has. Instead of dealing
with the points raised, he just started abus-
ing him, but I do not think that is the way
in which we can deal with problems like
these. That is why, Sir, T will conclude
by saying this.

17.00 hrs.

Those who really believe in dmn:rlg;
those who believe in the welfarc of the
country and those who believe that paverty
from this country should be cl&td
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